GOVERNMENT OF INDIA
MINISTRY OF SKILL DEVELOPMENT AND ENTREPRENEURSHIP

LOK SABHA

UNSTARRED QUESTION NO. 353
TO BE ANSWERED ON 05.02.2018

PRADHAN MANTRI KAUSHAL VIKAS YOJANA

353. SHRI RABINDRA KUMAR JENA:
SHRI NAGAR RODMAL

Will the Minister of SKILL DEVELOPMENT AND ENTREPRENEURSHIP be
pleased to state:

(a) the number of people trained under the Pradhan Mantri Kaushal Vikas Yojana
(PMKVY) since the inception of the scheme;

(o)  whether those trained under PMKVY have been placed in jobs or have
acquired jobs after training and if so, the details thereof;

(c) whether the National Skill Development Corporation keeps records of jobs
that have been created through PMKVY, quarterly or annually and if so, the details
thereof and if not, the reasons therefor;

(d)  whether any courses at training centres last less than 6 months and if so, the
details thereof;

(e)  whether the scheme incentivises placements and if so, the details thereof;

() whether in continuous monitoring, 15 points for placements and 3 points for
kaushal placement mela are the only placement related activities monitored and if so,
the details thereof; and

(9) the details of the amount paid as training incentive per candidate to training
centres for placement of candidates?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF
SKILL DEVELOPMENT AND ENTREPRENEURSHIP
(SHRI ANANTKUMAR HEGDE)

(@)  Under PMKVY, since inception, as on 01.02.2018, 44.13 lakh (appx.)
candidates have been trained (29.91 lakh STT + 7.82 lakh RPL) / undergoing training
(6.4 lakh appx.) under Short Term Training and Recognition of Prior Learning.

(b) and (c)  Under Pradhan Mantri Kaushal Vikas Yojana (PMKVY) 2015-16, it was
not mandatory for Training providers to report employment data. However, as per the
data reported on Skill Development Management System (SDMS), out of total 19.8



lakh trained candidates under PMKVY 2015-16, 2.6 lakh candidates have been
provided with the placement offers.

Under PMKVY 2016-20, which started from 2" October 2016 onwards,
placement tracking is mandatory. The placement data is reported within 90 days of
certification of trained candidate. As per data reported on SDMS, as on 01.02.2018,
out of 11.8 lakh trained candidates under PMKVY 2016-20, 7.9 lakh candidates are
certified. Out of the certified candidates, 2.8 lakh candidates have been placed in
various sectors across the country.

(d) Under PMKVY, all the courses offer are of short term and duration ranges
from 190 hrs to 540 hrs.

(e) and (g) Under PMKVY 2016-20, focus on employment has been significantly
enhanced. The reimbursement of last 20% of training cost to TCs would be made
only after wage employment or self employment to at least 70% of the trained
candidates. Further, scheme incentivizes Training Centers (TCs)/ Training Providers
(TPs) for facilitating placement of the trained candidates as per table below:

Placement Percentage Amount Per Candidate
71-85% 3000/-
86% & More 5000/-

Also, TCs are mandated to organize placement/rozgar melas every six month
with the support of Sector Skill Council. Additionally, there is a special provision in
the scheme to provide post placement support to women, PwDs and candidates from
special areas (LWE, North East region and J&K).

(f) PMKVY 2016-20 is endowed with various provisions relating to continuous as
well as performance monitoring of training centre. The grading matrix under
continuous monitoring constitutes 100 marks which include accreditation standards,
compliance standards and performance standards. Out of this, 9 marks are for
placement, 6 marks are for pass percentage and 3 marks are for organizing
placement mela.
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